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Mr, Balvinder Singh, counsel for the applicant
. Heard,

The learned counsel for the applicant seeks
permission teo withdraw this OA with liberty to file
2 fresh OA. He is permitted te Withdraw the present
oA, I';e mdy file @ fresh OA subject to its maintain-
ability, The OA stanpds dismissed as h3ving been

withdrawn,

(0,P.,3n ) - : } (Gopal Krishm)
Administrative Member Vice Chairman




